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[RAJYA SABHA]

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Leader of the Opposition, Shri Mallikarjun Kharge: Shri
Pramod Tiwari (Rajasthan), Shri Syed Nasir Hussain (Karnataka), Shri Imran
Pratapgarhi (Maharashtra), Shri M. Shanmugam (Tamil Nadu), Shri P. Wilson
(Tamil Nadu), Shrimati Phulo Devi Netam (Chhattisgarh), Shrimati Vandana Chavan
(Maharashtra), Dr. Amar Patnaik (Odisha), Dr. Santanu Sen (West Bengal), Shri
Binoy Viswam (Kerala), Dr. Sasmit Patra (Odisha), Dr. Fauzia Khan (Maharashtra),
Shri Abir Ranjan Biswas (West Bengal), Dr. John Brittas (Kerala), Kanakamedala
Ravindra Kumar (Andhra Pradesh), Dr. Kanimozhi NVN Somu (Tamil Nadu) and Shri
M. Mohamed Abdulla (Tamil Nadu).

Dr. Ashok Kumar Mittal, 'Concern over rising cases of Human Trafficking.' Not
present. ...(/m‘errupz‘/ons)... Those who associate, please send your names here.
Now, Shrimati Seema Dwivedi, 'lssue of wild animals damaging the agricultural crops
in Uttar Pradesh.’

Issue of wild animals damaging the agricultural crops in Uttar Pradesh
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the issue raised by the hon. Member, Shrimati Seema Dwivedi: Dr. Amar Patnaik
(Odisha), Dr. Fauzia Khan (Maharashtra), Dr. Santanu Sen (West Bengal), Dr.
Sasmit Patra (Odisha) and Shri Ajay Pratap Singh (Madhya Pradesh)

Now, Shri Ram Chander Jangra. The issue is 'request to start welfare schemes
for Carpenters'.

Demand to start welfare schemes for Carpenters
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